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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 30.06.2021 (WEDNESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Directions 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 18 of 2021 
 

Part Heard 
 

Axis Trustee Services Ltd. & Ors. 

Vs. 

SREI Equipment Finance Ltd. 

 
 

Abhishek Swaroop  Diwakar 

Maheshwari  

Dipen Chatterjee 

Rusha Mitra 

2.  Comp. App. (AT) 

 No. 43 of 2021 & 

I.A. No. 641, 642 

of 2021 
 

Reserve Bank of India 

Vs. 

SREI Equipment Finance Ltd. 
 

 

Vatsala Rai Pulak Bagchi 

Anjan Chakraborty 

Priya Agarwal 

3.  Contempt Case 

(AT) No. 18 of 

2020 in Comp. 

App (AT) (Ins) 

No. 1155 of 2019 
 

Ashutosh Jain 

Vs. 

Morpheus Developers Pvt. Ltd. & Ors. 

 
 

With 

Vibhor Garg Mohit Nandwani-R4 

4.  Contempt Case 

(AT) No. 26 of 

2020 in Comp. 

App (AT) (Ins) 

No. 1155 of 2019 
 
 

Sandeep Kumar Bhatt 

Vs. 

Morpheus Developers Pvt. Ltd. & Ors. 

 

Mohit Nandwani Yogesh Sharma-R1 

to R3 

 

For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 359 of 

2021 

 

S.A.R.E Public Company Ltd. 

Vs. 

Sare Gurugram Pvt. Ltd. & Anr. 

 

Pooja Mehra  Ananya Kumar 

Aditya Mehta-R1 

Rajat Joneja-R2 

Siddharth Dutta 
 

For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 350 of 

2021 

 

Part Heard 

 

Anoop Kumar Chhawchharia 

Vs. 

Emgreen Impex Ltd. & Anr. 

 

 

Iswar Mohapatra Suredra Kumar 

Nitya Sharma 

Vishal Ganda 

A.K. Babbar-R1 

S.P. Singh Chawala 

Devendra Umrao-R2 

7.  Comp. App. (AT) 

(Ins) No. 983 of 

2020 

 

Ramkrishna Electricals Ltd. 

Vs. 

Atul Rajwadkar & Ors. 

 

Meghna R.M. Sandeep Bajaj-R1 
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8.  Comp. App. (AT) 

(Ins) No. 357 & 

358 of 2021 

 

Lalit Kumar Kesarimal Jain 

Vs. 

JM Financial Trustee Company Pvt. Ltd. 

& Ors. 

 

Mahesh Agarwal  Shubhabrata 

Chakrabori-R1 

Atul Jain-R2 

Amir Arsiwala-RP 

 

 
 

 

 

 

 
 
 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 
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